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[Mr. Speaker] 
the fourth column of the order 
paper, be granted to the President, 
to complete the sums necessary to 
defray the charges that will come 
in course of payment durin" the 
year ending the 31st day of March, 
1966, in respect of the heads of de-
mands entered in the second col-
umn thereof against Demands Nos. 
101 to 105, 148 and 149 relatine-
to the Department of CommunIca-
tions." 

The motion was adopted. 

]6.52 hn. 

MINISTRY OF EXTERNAL AFFAIRS 

Mr. Speaker: The House will now 
take up Demands for Grants relating 
1.0 the Ministry of External Mairs. 
Five hours have been allotted for this. 
Those who want to move their cut 
motions may do so within 15 minu'tes. 

DEMAND No. 22-TRIBAL AREAS 

Mr. Speaker: Motion moved: 

''That a sum not exceeding Rs. 
13,48,07,0001- be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1966, in respect 
of 'Tribal Areas'." 

DEMAND No. 23-ExTERNAL AFFAms 

Mr. Speaker: Motion moved: 

"That n sum not exceeding 
Rs. 15,69.36,0001- be granted to 
the President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment dUring the year ending the 
31st dav of March, 1966, in respect 
.ot 'External Mairs'." 

DEMAND No. 24-0TlIER REVENUE Ex-
PENDITURE or THE MINISTRY OF Ex-
TERNAL AFFAIRS 

Mr. Speaker: Motion moved: 

''That a sum not exceeding Rs. 
7,21,16,000/- be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1006, in respect 
of 'Other Eevenue Expenditure 
of the Ministry of External 
Affairs'." 

DEMAND No. 119-CAPITAL OUTLAY OP 
THE MINISTRY OF ExTERNAL AFFAUS 

Mr. Speaker: Motion moved: 

"That a sum not exceeding :as. 
1.25,00,0001- be granted to the Pre-
sident to complete the sum ne-
cessary to defray the charge" 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1966, in respect 
of 'Capital Outlay of tlhe Ministry 
of External Affairs'." 

Shri M. R. Masani (Rajkot): Mr. 
Speaker, Sir. I wish to speak in sup-
"port of my cut motion No. 7 on the 
order paper which reters to the failure 
to take adequate steps for the defence 
of India's security and vital national 
interests which are involved in the 
defence ot Malaysia, South Vietnam 
and Laos against Chinese Communist 
backed aggression. 

I wou~d like to start by inviting hon. 
MemberEl to undertake what the 
French call a tour d'horizon, that is, 
a view of the horizon. Let us look 
around our frontiers and see in what 
condition and in what neighbourhood 
we find ourselves. On our West, we 
find that our relations with our 
nei~hbour Pakistan, have deteriora-
ted-a most unfortunate condition. 
When we turn to the north, we find 
the Himalayan heights occupied by 
the Chinese Communist invaders who 
have not withdrawn from our territory 
Ilnd who do not look like withdrawing 
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unless we do somethina: about it. When 
we turn to the North-east, we look at 
Burma which has been treatina: our 
citizens, people of Indian origin, very 
harshly. It looks as if they are being 
sucked increasingly into the Chinese 
Communist orbit. When we turn to 
the South-east, we find our friends, 
and neighbours, in the Common-
wealth, Malaysia being subjected to 
aggression front Indonesia. I think, 
till a few days ago, it could have been 
said that thc only two countries in 
the region which were really warm 
and friendly towards us were Afgha-
nistan and Malaysia. Thanks, how-
ever, to recent developments in 
Ceylon. where the forces of liberal-
ism have routed the forces of Marx-
ism, I think, we can count on genuine 
friendship and expect genuine friend-
ship from the south. Even so, the 
pictUre is a dismal one. 

It is the result of many years of our 
failure to understand the nature of 
the Chinese Communist regime, the 
betrayal of Tibet and the unfortunate 
adventure into Panch Sheel. Even 
today, while all our eyeS are glued to 
the Himalayas, while our defence dis-
cussions are concerned with the mobi-
Jisation of Chinese Communist 
divisions across OUr own borders, While 
we look at the Himalayan verandah, 
the bandit 18 advancing creeping on 
Us from our backyard. And that back-
yard is South-East Asia. For the Com-
munist Chinese bandit there are no 
separate fronts and no separate wars. 
They are all sectors of the same front, 
the all-Asia front on which he wishes 
to advance. 

Now. let us see what the fact!! about 
South Viet Nam and Laos are. The 
facts are that in 1954, a Geneva Agree-
ment or Accord was made by which 
alJ concerned agreed to respect the 
sovereignty, independence, unity and 
territorial integrity of all countries in-
volved, and to retrain from any inter-
ft'Tence 'in their internal airairs. 
A second Geneva Agreement was 
made in 1960 with similar terms about 
Laos. 
21( Ai) LSD-5. 

From the word 'go' in 1954, the 
Commu:lir.t regime in North Viet 
Nam, Which is a well-known satellit. 
of Communist China, started vioJatin, 
the Aereement of 1954. Their instru-
ment in Viet Nam was the Viet Cong 
and later in Laos it became the Pathet 
Lao. In these two countries they 
haVe been waging a new kind of war. 
They have been indulging in a new 
brand of aggression. 

This North Viet Namese Communist 
Government has set out' during the 
past few years COld-bloodedly to con-
quer the sovereign people3 in the 
neighbouring States on its borders. 
This kind of aggression is as real and 
as pernicious as that of an invading 
army ;ICl'O':S the border. What does it 
consist of? 

There are four elements in this Wllr 
that they are waging and in this ag-
gression that they are committing. 
The first is that the hard core of the 
Viet Cong !lorces in South Viet Nam 
have been trained in the North and 
ordered to infiltrate into the South. 
The second is that the key leadership 
of the Viet Cong forces in South 
Viet Nam consists of professional 
officers aDd men of the North Viet 
Nam Army. The third element is that 
the operations are directed from Hanoi. 
And the fourth element is that wea-
pons have now been found with them, 
new type of weapons, which show that 
the origin of these weapons are Com-
munist China, Czechoslovakia and the 
Soviet Union. 

The Government and the people of 
South Viet Nam have been exercising 
their inherent right of self-defence, 
and in ddin, 10, they have called upon 
the United States to give them assist-
ance, exactly al we did in October-
November, 1962. 

In June, 1962, the International 
Control Commission, of which we have 
been the Chairman, in its Le,al Com-
mittee came to certain conclUlions; 
they found that the charges that were 
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made had been proved, alld, the charges 
that had been made by the Govern-
ment of South Viet Nam had been 
documented. I am quoting from the 
report ('II the legal committee of the 
International Commission +tl which 
lVe are a party: 

"There was sufficient evidence 
to show beyond reasonable doubt 
that North Viet Nam had sent men 
and arms into South Viet Nam 
to subvert and overthrow the legal 
r.l)vernment of the country." 

The legal sub-committee of the ICC 
found Hanoi guilty of violations uf 
four clauses or provisions of 1 he 
Geneva Accord of 1954. 

Since then, other evidence has comt-
to light. It is now estimated that 
since 1959, 20,000 North Viet Namese 
officers and men have entered South 
Viet Nam to pursue the war against 
that r.ountlY. In guerilla warIare, 
one gureilla counts for ten soldiers. 
In Malaysia and in other countries 
where guerilla warfare has been in-
dulged in, the ratio is ten to one. That 
means that you need ten soldiers to 
hold down a gu(;rilla and destrov him. 
Therefore, on that ratio, North Viet 
Nam is wagmg a war in South Viet 
Mam to the extent of sending in an 
army of 200,000 men. Even a blind 
man would not refuse to see that 
lVhen 200,000 men cross into one 
country from another, that is war, and 
that is what is going on in South Viet 
Nam today; it is war. 

On 16th February, 1965, a North 
Viet Namese vessel was sunk off the 
coast of South Viet Nam, because it 
was suspected of carrying arms. The 
members of the ·ICC were invited, 
aDd they visited the ship. And what 
did they ftnd? They found a cargo of 
100 tons of weapons and ammunition 
of Chinese Communist, Czechoslovakia, 
East German and Soviet manufacture. 
It Is no wonder that Marshal Chen Yi 
said recently that ''China and North 
Viet Nam go together like teeth and 

lips." It is very easy to see which are 
the teeth and which are the lips, 

n hn. 

All these years, the Gove'rnmcnts of 
South Vietnam and of the United 
States made the mistake of allowine 
this war to be waged on only one side 
of the frontier, of allowing North 
Vietnam to continue to be what wu 
described as "a privileged sanctuary." 
The aggressors crossed into South 
Vietnam, but nobody pursued Ulem 
hack into North Vietnam. It was • 
fantastically one-sided fight. There is 
no wonder that as a result, the ag-
gressors got bolder and the thrc~.t in'. 
lensified during the last few years. 

It was a vcry mistaken policy. Som~ 
of us have al'gued against it for many 
years now. When you give the eom-
muni·t <Jggl'eS~(lrs a privileged sanctu-
ary you are practically making it im-
possible to defeat aggression, I am 
very glad-and every lover of freedom 
in Asia is glad-that President Lyn-
don Johnson has discarded that policy 
and launched into a policy of what 
may be called "planned escalation" a 
policy of calculated risk. a risk that 
is completely justified by the facts of 
the situation. The result is that the 
initiative is no longer in Chinese Com-
munist and North Vietnamese hands. 
The initiarive, fo!, the ftrst time in 
South East Asia, is in the hands of 
the defenders of freedom. The com-
munists. now have onlv one choice: 
either they albide by th~ Geneva Ac-
cords of 1954 and 191W or they will 
have to take the consequences. 

I say that every Indian who )Oval 
his country, if not for the sake of j\l.l-
lice, for the sake of our·own national 
interest, must welcome this develop-
ment in US pOlicy which holds out 
hope for the future of South and 
South East-Asia, 

It is comparable to the way in which 
President l.{ennedy called Mr. Khru-
shchev's bluff in Cuba. Now at Jut 
the bluff of the Paper Dragon is being 
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called. As somebody said the oLher 
dey, Communist China has adminis-
tered its 1,347th 'serioUs warning' to 
the United States. But nothing has 
happened except the 'serious warn-
ings'. At last tlhe measure has been 
t~ken of 'this big paper dragon, this 
big bully, which has been intimidating 
all of us in Asia. 

Let us imagine what would happ.m 
if South Vietnam and Laos were to 
tall. The first thini would be thnt 
Thailand would be encircled and 
would not be able to stand up very 
long. Wht.'n Thailand fell Burma 
would succumb, and we w~uld have 
the Red &I"mies on the gates of India 
on our Eastern frontier. Malaysia 
would then have a common frontier 
with the Communist enemy. Alld 
Malaysia. with a pincer movement 01 
the Communlsts from the north, and 
Soekarno from the South east, would 
be destroyed. Then you wilJ have 
fhe Chinese Cammuni,t and their sate-
llites all the way from Karachi down 
to Singapore. India would be en-
circled. 

There is one thing about Malaysia 
Which we must remember. One-tenth 
of the people of Malaysia are of Indian 
origin. Imagine what would happen 
if the Chinese Communists and their 
allies were 10 occupy Malaysia. This 
ten per cent could be brainwashed. 
They ('o'l!d be trained in guerilla war-
fare. and just as Soekarno is today 
landing his infiltrators by boat into 
Malaysia. so the so-caJled Indians from 
IlIalaysia, brainwashed into traitors, 
would be landed On the coast of 
Madras to start what the communists 
would ljke to see in our country. 
These are the perils to which we would 
be exposed if. God forbid. South Viet-
nam and Laos were to be allowed :0 
fall. 

Now. in this situation. what is our 
country's policy, and what ~hould it 
be? That is the question to which I 
would like to address myself. Is our 
policy today In regard to South Viet-
nam and Laos in line with the fact 
that the defence of South Vietnam, 
Laos and Malaysia is part and parcel 

of the defence CIt this country:' Is it 
one or encouraging those who are 
holding the frontiers of India? Let me 
say ciearly that the frontiers of India 
today lie on tne river Mekong. The 

. Mekong river and its valley are the 
eastern frontiers of India today. Every 
country has two kinds of frontiers, its 
own territorial borders and those fron-
tiers, which it they are not defended 
will lead to the destruction of its ow~ 
liberty. Tibet was Ollir frontier. We 
gave it away. 

Shri Vasudevaa Nair (Amba)-
pugha): Did you go and fight? 

Sbri M. R. Maani: What is going 
to be our eastern frontier now? Are 
we going to encourage those who are 
stnnding up in d{>fence of thOSe fron-
tiers against the common enemy? 
What is our stand? Our stand, I would 
explain in three parts. 

The first is another Geneva Confer-
ence and the withdrawal of foreign 
armies from the region. There have 
been two Geneva Conferences. It has 
been proved that those agreements 
have been shamelessly violated by the 
Communists and yet we want a third 
Geneva Conference. Are not two bet-
rnyals enough? Does not the old pro-
verb once bit twice shy apply at least 
twice bit thrice shy? Are we being 
prudent men hnd are We giving pru-
dent advice when we ask the twil'e 
betrayed to invite a third betrayal? 

With whom are we asking the Ame-
ricans and the Vietnamese to l,ege-
Hate? With thOSe Who treacherously 
destroyed Tibet, those who were guilty 
of a breach of promise given to us, 
those who treacherously invaded our 
own ('ountry. Not content with this 
treatment, we invite others to b::- all 
foolish 3!': We haVe been in the past. 

Therefore, President Lyndon John-
son is hundred per cent nght when he 
says that there can be no negotiation 
witlh these people until they first stop 
violating the solemn agreements into 
which they entered in 1954 and 1960. 
There can be no other answer to this, 
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and I do not think it is honourable for 
Us to adv'ise somebody who is dOing 
the right thing to capitulate because, 
to negotiate with the Communists to-
day is to sell out Vietnam and Laos. 
And when we talk Of withdrawal of 
foreign armies. I !have already shown 
what would happen if these foreign 
armies were to withdraw. 

Take another aspect of OUr policy, 
Ollr role in the International Control 
Cummission, that boneless wonder, al-
ways like Nelson applying the telcs-
cope to the blind eye, not ablc to see 
anything that happens under its nose 
until it is brutally iorced to do so. 
There, we have been sitling on the 
fence between the Canadians anel the 
Poles. 

Recently we were bundled uncere-
moniously out of North Vietnam, and 
we in our supine manner, walked out 
with our tail between our legs. There 
was only one thing honourable to do, 
to say we will not withdraw from 
North Vietnam to resign the Chair-
manship of the International Control 
Commission. We did neither. 

On 13th February, 1965, the Inter-
national Control Commission sent a 
special message to the co-chairman, 
Britain and Russia. It was an interim 
report, promising a full investigation, 
but meantime relaying the Commu-
niques of allegations of both sides, 
North and South. That was all right. 
But both sides were blamed equally. 
The aggressor was held as responsible 
as the victim-very much what the 
Colombo Powers did to us when we 
were fighting Chinese Communist ag-
,.!ression in 1962. Why did we refuse to 
ioin the Canadian Member who did 
the sensible, honourable thing? The 
Canadian Member, in his note, remind-
ed the co-chairmen of the Commis-
sion's report of June, 1962 to which I 
have referred earlier in my speech, 
where the Legal Committee of the 
International Control Commission had 
found North Vietnam guilty of ag-
gressIon. What was wrong 'in refer-
ring to tfhe past report? Why were 

we turning our blind eye to what was 
going on? Why were we trying to 
equate the aggressor and the victim? 
By joining the pole against the Cana-
dian, we, in fact, gave aid and com-
fort to the enemies Of our own coun-
try, to those who will destroy us when 
they have the chance. 

Instead of encouraging those who 
are fighting and laying down their 
lives for the defence of India, we 
needle them, we harass them we 
weaken them. We join in the i'nter-
national Communist chorus, trying to 
stop the United States from helping' 
South Victnam. 

And then our role in Malaysia is 
most unfortunate. Malaysia is today 
being attacked by Indonesia. Here 
we say: why don't you two people 
talk and make friends?-exactly what 
the Colombo Powers told us when 
China was attacking us, and we got. so 
angry about it. 

There was a day in October, 1962, 
'vhen this country was attacked by 
Chinese Communist troops. The 
Prime Minister of Malaysia happened 
to be in Delhi on that day. He did 
not advi~ India and China to talk 
and make friends. He did not want 
to go back to his Capital to consult 
hill Cabinet. He was an honourable 
mlm, and a good friend. 

Shri Ranga (Chittoor): A courage-
ot:s man. 

Shrt M. R. Masaai: On that verY 
day he came OUt in public and said: 
"China is attacking India. I am with 
India". He is under attack now. He 
has appealed for our help. Not a 
so lInd goes out from us to the effect, 
"We are witfh you, and against Indo-
nesia; we are with you in defending 
the country." 1he least that We can 
dc· is to send a token battalion or 
two of our troops to show that we 
are prepared to stand side by side 
wi th little Malaysia against a bif 
bully. We send troops to Gaza, we 
se ld troops to Congo, we s-end troops 
to every remote corner of the world, 
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but we cannot send a thousand Or two 
of our men to Malaysia as a symbol 
to show that India is with Malaysia 
in its fight. We have been guilty of 
base ingratitude in so far as Tenku 
AhduI Rahman and Malaysia are con-
ce.m-ed. What an image we are giv-
in:~ to the world of an ungrateful 
friend! No wonder others are not 
able to see the beauties of our policy. 

:Mr. George Ball, United States Un-
der Secretary of Stail! said some 
things the other day not about India, 
bu.t about others who also play that 
role. It is not without its virtue. 
Lt1 me read a couple of sentences. 
HI~ said: 

"To play a useful and effective 
'role on the world stage, it is not 
,enou~ for a nation simply to 
-offer advice on all aspects of 
world affairs; it should be prepar-
led to back that advice with re-
soorces. If unwilling to do so, it 
does not contribute to the inte-
rests of the 'free world' by seeking 
"to impose its views on the nations 
that are carrying the common 
'burden." 

Ai least let us not crr against this 
very discreet reproof. 

'I'he question arises: why are WE' 
following this policy which is unfair 
on the one side and is against our 
own national interests On the other? 
What comes in the way of our join-
ing in guarding our own frontiers on 
the Mekong river? 

Most people would say: non-align-
rnent. I do not agree. This is not the 
occasion to discuss non-alignment. r 
will assume for the moment that 
the policy of our country is non-
alignment and remains so long as 
this Government is in power. I do 
not think that non-alignm-ent has any-
thing to do with it. The origins of 
non-alignment were, many years past. 
when our former Prime Minister said 
that he would not take sides between 
two blocks of Powers fighting each 
other. He never said that we would 
not take sides with ourselves against 
our enemies. And, Sir, when In 1962 

an occasion arose, Mr. Nehru was big 
en.ough and patriotic enough to put 
the country's interests first and to 
realise that non-alignment has no 
place when your own security and 
your own survival were at 
stake and !he said that so far as 
Cummunist China was concerned, 
there could be no non-alignment. Yet 
We .practise non-alignment in Malay-
sia, in South Viet-Nam and in Laos 
against Communist China. 

It is a strange psychosis. There ar'? 
several separate issues on which it 
worries one as to why our Govern-
ment takes wrong policies. I will take 
only the last of these for lack of 
time, and that is the ballyhoo about 
the aircraft carrier. I haw no infor-
mation about what kind of appeal our 
Prime Minister made to President 
Kennedy. That he made an appeal 
Is absolutely definite, but none of U!l 

knows its terms nor do we know whl!.t 
President Kennedy did except what 
we know already. I th'ink the Gov-
ernment owes it to the country to 
give full' information about the na-
ture of the appeal and the nature of 
the response. 

Too often things are hidden from 
the public which they have a right 
to know. Hon. Members may remem-
ber Mrs. Bandaranaike's letter which 
proved that an assurance that was 
denied three tim-es by the Ministry of 
External Affairs was in fact given by 
our Prime Minister to Mr. Chou En-
Lai through Mrs. Bandaranaike, and 
the present Prime Minister was good 
en~ugh to admit it in a letter to me 
which was published last year. Lt!t 
us have a little fresh air and light on 
these matters. 

But I am not discussing what hap-
plmed. I am discussing the reaction 
which was a fantastic reaction. The 
suggestion was made that if Mr. 
Nehru had asked for an aircraft car-
rier. he would haw done something 
dishonourable, something to be asha-
med ofl I think the whole House 
would have honoured Mr. Nehru if 
he had asked for help when help was 
required. And yet our Finance 
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Minister said in the Hajya Sabha on 
22nd March, 1965. 

"It is a slur on the character of . 
India for anybody to say this." 

It would be a slur on the charact~r 
of the man-in-charge if he did not 
gd help for the country when its secu-
rity required. Would th'e gentlemen 
who were so annoyed about this sug-
gestion, right or wrong, have held the 
Prime Minister back, in 1962, if the 
plains of Assam had fallen under the 
heels of the conqueror and if Bihar 
and Bengal W'ere in danger? Would 
they have said: "No, no; do not IIsk 
for an aircraft carrier?" What is the 
difference between an aircraft 01' a 
plane that flies on to your land, as it 
did, and the plane that flies in from 
the Setl? It was a fantastic, psycho-
p.llthic reaction which amazes us and 
disgusts us because it show that there 
HI something wrong about the minds 
01 the Government and some at least 
of its supporters. Therefore, it is not 
non-alignment that comes in the way. 
It is the distortion of non-alignment 
under International Communist pres-
sure. It is appeasement of aggression. 

I come to the end of what I wanted 
to say. We live today in an entirely 
different situation from that Which 
We faced when this country became 
ind(!pendent. For this new situation 
we .need new policies, not a parrot-
like repetition of old slogans which 
have no relevoance in this, new cli-
mate. 

We must put first things first. We 
have inescapable responsibilities in 
South and South-east Asia. We h:Jve 
been defaulting on them, as Mr. 
George Ball very gently tried to re-
mind us the other day. It is thne 
that we took up those responsibili-
ties. What are they? 

It is the responsibility of this COWl-

try, as the biggest end leading De-
mocracy in this part of the world. to 
take the lead in building up a system 
of colledive Security. With its neigh-
bours, and having gOl that, we have 

to invite the Western Democracies to 
underwrite that security. That is the 
role that oUr Government should have 
played but has not. It should be our 
major effort to rally the countries of 
the region, to ask Japan to come in. 
It is only if Japan at onc end ana 
India at the other hold the front, that 
the smaller countries in between will 
be able to stand up against the cOm-
mon menace. 

We have 1l3t on the fence }()l'li en-
ough. For Heaven's sake, let us come 
off that fence. What is necessary is 
not to sit on the fence, but to mend 
our broken fences. If we do not d(l 
so, we shall be in great peril. 
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Mr. Speaker: Hon. Members may 
now move the CUt motions to De-
mands for Grants relaUne to t!le 
Ministry of External Affairs, subject 
to their being otherwise admissible. 

Shrt M. R. Ma .... : I bee to omve: 

"That the demand Wider the 
head External Aft'alrs be reduced 
by Rs. 100." 

[Failure to take adeqU4te steps for the 
defence of India's Stecuritlll and nctio-
nal vital intere.ts ",h~h CITe invor,,-
ed in the defence of Ma14I1Il4, South 
Vipt N"", and Laos llgoi7l.9t Chinese 
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Communist 
(7)] . 

backed aggression. 

Dr. M. S. Alley: I beg to move: 

"That the demand under the 
head External Affairs be reduced 
by Rs. 100." 

{Reaction of the Indo-Ceylon settle-
ment agreement concluded recently 
on the people of Indian origin in 
Ceylon (8)] 

Shri Narendra Sin&'h Mahlda: r ~g 
to move: 

(i) "That the demand under 
the head External Affairs be re-
duced by Rs. 100." 

[Need to further imprOVe our relations 
and influence among Afro-Asian 
Nation.~ (13) J. 

Oi) "That. the demand under 
the head External Affairs be re-
duced by Rs. 100." 

~ Need to make India's policy of ref'1.~
ing to arm itself with nuclear wea-
pons better known to Asian neigh-
ho-urs (14)]. 

(iii) "That the demand under 
the head External Affairs be re· 
duced by Rs. 100." 

lFaHure to seek contacts with other 
non-nuclear Nations and to estab-
lish Cl common policll or line of ac-
tion (15)] 

(iv) "That the demand under 
the head External Aftairs be re-
duced by Rs. 100." 

(Failure to obtain compensation of lost 
assets for Mozambique Indian re-
pa.triates (16)]. 

(v) "That the demand under 
the head External Atlairs be re-
duced byRs. 100." 

fNeed to imprmJe e:rt»ernal pub licit t. 
(17) J 

(vi) "That the demand under 
the head External At'lairs be re-
dUC'ed by Rs. 100." 

6 
[Need to take immediate 1t'PI jor 

demarcation of the land frontier 01 
India. (18) .J 
Shri H. N. Mukerjee (Calcutta Cen-

tral): I beg to move: 

(i) "That the demand under 
the head External Affairs' be re-
duced by RI. 100." 

[Need to improve working of our 
Missions abroad (23) J. 

(ii) "That the demand under 
the head External Affair. be re-
duced by as. 100." 

LDereliction of duty regarding is,.· 
ance of passport to Sheikh AbduU"h 
(24)] . 

(iii) "That the demand under 
the head External Affairs be re-
duced by Rs. 100." 

[Failure to react properlll in the 1Mt-
tel' of continued United States mis-
adv.enture in Vietnam (25) J. 

(iy) "That the demand under 
the head External Aftairs be re-
duced by Rs. 100." 

r Failure to consolidate India's friend-
ship among non-aligned Powers and 
in the Afro-Asian world (26)]. 

(v) "That the demand under 
the head External Affairs be re-
duced by as. 100." 

[Lack of initiative and of 1% sense of 
perspective in our foreign poUev 
(27) .J. 

(vi) "That the demand under 
the head External Affairs be re-
dUC'ed by as. 100." 

[Failure to give full diplom4tic re-
cognition to the German Democratic 
Republic or e'Ven to e.rtend to it 
minimum diplomatic COUrte8~8 
(28)]. 

(vii) "That the demand under 
the helld External Aft'airs be re-
du~ by Rs. 100." 

r Need to settle the problems of In-
di4m in Ceylon (29) J. 
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[Shri H. N. Mukerjee] 

(viii) "That the demand under 
the head External Affairs be re 
duced by Rs. 100." 

[N eed to extend rehabilitation facili-
ties to displaJ.::ed Or compulsorilll 
repatriated persons from Ceylon, 
Burma Malaya and other Common-
wealth' countires. «30) l. 

(ix) "That the demand unde1."" 
the head External Affairs be re-
duced by Rs. 100.". 

[Need to explore possibilities to bitT!. 
all sorts of testing of Atom wea-
pons. (31) 1. 

(X) "That the demand under 
the head External Affairs be re-
duced by Rs. 100." 

[Need to extend and strengthen cul-
tural ties with newly idependent 
African countires. (32)] 

(xi) "That the demand under 
the head External Affairs be re-
duced by Rs. 100." 

[Need to establish separate diplomatic 
relations with every newly inde-
pendent African country. (33) J. 

(xii) "That the demand unde;' 
the head External Affairs be re-
duced . by Rs. 100." 

[Need to intensiftll our foreign propa-
ganda to counter all thoBe coming 
from not-so-friendly countires. (34) 1 
Mr. Speaker: These cut motions 

are now before the House. 
n.u hn. 

[MR. DEPUTY-SPEAKER in the Chair] 
Shrl IIaarIsh Chandra Mathur: Mr. 

Deputy-Speaker, Sir, th'e hon. Mem-· 
ber from Rajkot, who initiated the 
discussion, did well in taking the Jive 
issues with which We are very much 
concerned. He did not go into the! 
basic tenets of our foreign policy, and 
very wisely so. These mantrams of 
our basic tenets have been remitt~d 
by this House and they are accepted. 
by and large, by mOst of the Mem-
bers here. He was quite right to say 
that there is no use repeating them 
parrot-like, that we want peace. 

friendship with all, disarmament, nOll-
alignment and SO on. While we are 
within the framework of these basic 
tenets, it has also got to be judged 
to what extent they serve the natio-
nal interests of a country. No foreign 
policy of our country will stand ac-
cepted by the people and Pa'rliament 
unless and until We could give an, 
assessment of it and we could spell 
it out in terms Of national interest. 
I would not like to go into these basic 
tenets and say that they are sound 
to the core, We have to judge thl'm 
by th~ way they are implement~d. 
So, the questions posed by my han. 
friend are of very great concern to 
all of us. 

He took up the question of Viet 
Nam and posed the question what our-
pOlicy regarding South Viet Nam is. 
Well, I think the present Prim~ 
Minister of this country has made it 
absolutely clear quite a long timt" 
bOlCk. They say that we have not 
taken a decisiOn IBnd our mind is not 
quite clear. Our mind is perfectly 
dear on this subject. W~ have never 
condemned and asked America to 
clear from there. We have never 
said that. We understand the expan-
sionism, the growing influence of China, 
and the expansion and aggression by 
China in its subtle 'form is a thing 
of which we take full note. Certain-
ly, we do not want war; we do not 
want war to spread; We do not want 
the destr.uction of the country which 
is inherent if the hot war continue!!' 
there. Therefore, We want that there 
should be a political settlement. But 
VJ hen we talk of the pOlitical settle-
ment, it must be clearly understood 
what the political settlement means. 
The basic question in Vietnam is the 
stability of the South Vietnam Gov-
ernment. We have been quite clear 
ill our mind. We want the stability 
of the South Vietnam Government. 
W e would never support any encro-
ae hment; We would never support 
ar. y sabotaging; we would never sup-
port any expansionism and the gruw-
ing influence of China. Therefore, fO 
say that our policy is not clear on the 
subject is not a correct assessment or 
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the situation. He may in his elo-
qtlenCe intend to give a ~(llour tf) it. 
That is another matter. We quitp. 
8IIpreciate it. Apart frem our own 
nntional interest, apart from anytl>iag 
,~J.;;e, it is quite clear and just that 
what had been decided rmd aE(reed 
upon at Geneva must be adhered to. 
When we talk of negotiations, WI;; taik 
,of negotiations in that c·.mtext. He 
asked: With whom to negotiate? I 
would like my friend Mr. Masani to 
tell me why is it that Mr. Gordon-
Walker has gone to that area? He 
has gone to that area simply to bring 
about certain settlement, to try to help, 
to try to talk to all the people who are 
concern'ed and lthat is a wise step 
tl at has been taken th':!.~e. That is 
a step which has been <lppreciated 
and that is almost toeing the line 
which OUr Prime Ministf~~ had taken 
c.,rlier. He also asked: What about 
Mf.laysia? I think 'JIl Malaysia; 
'vhen our Financ~ Minister, much 
N l'lier. had gone to that country. he 
made a clear categorir::n i statement 
regarding our support to Malaysia. 
'This has been made clear en the floor 
<If this House also. Where is tne 
-doubt? Possibly, his acid test 
had beep..: Why have we not 
'Sent forces and military? He said 
that we sent military to Ghaza 
~lIci we sent military to Congo. A 
m,m of his intellig€nce fur whom I 
'h<lve great respect should hllve giv-
-e:i the whole story. It is not that 
Wr. send our military to any co'mtry. 
It was sent to the U.N.O., ;t was se:lt 
there under the auspicious of the 
United Nations. Let us make a dllff'-
rCl'ce. Let Us underc;t3'1n the very 
'Jery important basic dif'l'erenC'P.. It 
wa~ not to Egypt or to Congo. But 
We sent our army to th2 U N.O. which 
was operating there and let him un-
derstand that. In spite of t~~ fad 
that they have been saying taht ther'! 
has been a slant in our policy towards 
the left, even then the USSR Wa!l not 
very happy about it and still WE' 

I,e\'er hesitated to send our for'.'es to 
Congo to see that there fjre ch!lncp.1 
fer Congo to stand united. There-
fore, to aCCUSe this Government for 

not SEnding a military detachment to 
Malaysia is more than unfair. 

Having disposed of this, I would 
rather like to deal with other im-
portant aspects with which this coun-
tJ y is concerned. It has been often 
said, both from that side as well as 
Lv certain Members frem this side, 
t:lat there is indecision by this Gov-
emment. I would like to know It. 
I have carefully scanned all those 
speeches which have been made by 
the hon. Members from tnis side or 
from that side and, except a ge!'leral 
and a vague denunciation. I have not 
found one single positive suggestion 
made in any of the speeches. Where 
i~ the indecision? As I just pointed 
Ollt On these two vital issue3. our 
mind is quitE clear. When there is 
an opportunity and when there is a 
T\,'€d for certain further gr:tion, I am 
sure this Government will never ihesi-
t lte to take that action. But w-e want 
tf) strengthen the forces of peace. 
There is the least doubt ab!Jut it. 
We do understand, of COllrse. what 
China is. 

If there has been a stalemate in 
our performance in the interns tional 
field I think that it is a matter of 
conc~rn not only for the M-embers 
on our side of the House, but for 
cver~- patriotic cittzen and for every 
Membl!r of this House and we would 
very much like to. r~ceiv'J con'ltruc-
tive criticism from them and tl) wel-
come any suggestions that they may 
have to make in order to make our 
policy more robust and to make .)ur-
selves felt. 

But let us take into consideration two 
or three impQrtant facts. The world 
scene was dominated in the past by 
three great stalwarts, not only be-
cnuse they were the Prime Ministers 
or their particular countires but ~e
CllUSe they had a personality of their 
own; there was President Kennedy, 
then there was Premier Khru!lcbev, 
and then there was Prime Mini!!ter 
Nehru. They had injected in the 
international field something which 
was really glamorous; there was a 
flash and fiare in whatever they said 
and in whatever they did, and they 
had made a great contribution in the 
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international field, each one of them 
in his own way. Now, all these three 
people from the international field 
have disappeared, and there is a 
slump in the international field today. 
if there is a slump anywhere. 

Whether we have been able to per-
form well and watch and guard our 
national interests or not is the cru-
ciQI point which we must consider. 
The first thing with which we are 
concerned is Pakistan and Kashmir. 
Pakistan .comes very mudh bejoause 
when We are talking of 'Pakistan, 
we must remember t1hat the 
dispute with Pakistan centres very 
much round Kashmir. Is it not to the 
credit of this Government that dur-
ing the last six months. very posi-
tive steps have been taken for a 
better integration and better under-
standing of Kashmir here? Only the 
day before, the Kashmir Assembly 
had passed a resolution or Bill which 
is of very great significance. Articles 
356 and 357 of our Constitution have 
been applied to that State, which 
have a deep meaning. We must un-
derstand this. We have projected the 
Congress there. It is only during the 
]ast six months that certain impor-
tant positive steps have been taken. 
Now, please mark that 'another im-
portant thing has happened. Paki-
stan on much lesser provocations used 
to run to the UN with representations 
and raise a bogy there. But what h'lls 
happened now? In spite of our hav-
ing taken -all these important steps, 
Paki·tan which used to go there for 
even much lesser things, has not 
been able to find a friend in the UN 
to go now and again raise this debate 
on Kashmir. Why has Pakistan not 
been able to do so? 

Sbrt Sbinkre: There is Sheikh 
Abdulllah nOW. 

SIrri Harillb Cbaadra Mathur: I 
shall deal with Sheikh Abdullah 
a180 a litUe later. Pakistan 
hu not been able to raise it now be-
eause there is nobody to support her. 
UK is not prepared to support her. 

You will remember that the repre-
lentative of the UK Government was-
one of the staunchest supporters of 
P9kistan and he had led a scurrilous 
attack on this Government and 
had asked for a ,plebiscite. But I 
certainly give a little credit to the 
Labour Government. Let us als() 
remember that there was another 
friend, namely Ireland who had play-
ed that part. We had taken care, 
good care, before the next UN debate 
that Ireland was also weaned away 
from supporting Pakistan. We had 
taken these positive steps. 

Sheikh Abdullah is very much in 
our minds. I think that we are 
attaching too much import'CInce to 
Sheikh Abdullah. When Sheikh 
Abdullah was released, I had written 
a letter to the late Prime Minister 
telling him that I did not mind the 
release of Sheikh Abdullah, but I 
certainly did mind giving him a 

status and a stoature which did not 
belong to him, and I did mind his 
asking him to be his guest; I had also 
said that I did not mind Sheikh 
Abdullah being given a passport to 
go to various countries. This coun-
try is too hig!" too strong, to be shak-
en by a person like Abdullah. We 
need not be frightened of Abdullah. 
As 'a matter of fact, Abdullah has ex-
posed himself, has exhausted himself. 
and there is nothing we need worry 
about it. Abdullah will come here, if 
he cares to. Otherwise, we are nol 
anxious about his coming here at alL 

But what intrigued me a little, 
about which I would like the hon. 
Minister to take this House into con-
fidence, is that only the other day 
the Commonwealth Secretary of UK. 
Mr. Bottomle, made a statement on 
the fioor of the House of Commons-
he is reported as saying this-that 

. Abdullah is one person who enjoys the 
confidence of the Government of 
India. That has intrigued me most. r 
would like the han. Minister to throw 
light on this. How have our Govern-
ment briefed our High Commission 
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there? Have they briefed them pro-
perly' Or not? Has our High Com-
mission made it absolutely clear to 
the British Government that Abdullgh 
has nothing to do with the India Gov-
ernment, that he does not have our 
confidence? If so. they have got to 
lodge a protest. They have got to 
Uk the UK Government to correct 
their statement. to correct their men· 
tal attitude in this matter. 

Shri Sham Lal Saraf: Nothing doing 
with his uttemnces. 

Shri Barish Chandra Mathur: I have 
nothing to do with his utterances. I 
do not care for his utterances. Those 
utterances will go t.o the wind. They 
will go to the dUSt. Nobody will 
attach any importance to them. 

Shri Sham Lal Sarar: The Govern-
ment \llso should say so. 

Shri Barish Chandra Mathur: They 
will be of no value in this country. 
If anything, let us take note of the 
1act that Abdullah was a much great-
er power when he was behind prison 
walls. As soon as he came out, the 
whole of JQmmu and Kashmir had 
expected something out of him. As a 
matter of fact, by his own utterances, 
he was completely disowned by 
Jammu. Befere he wanted to go 
from this country he said he wouIe! 
first finiSh Faruq. He said he would 
not go out before doing that. But 
Abdullah has lost SO much even in 
Kashmir that Faruq could not be 
finished by him. He . 'had to shue 
hands with his enL'1l1Y before he had 
to go. His existence depended only 
on friendship with Faruq. But even 
that Faruq, with whom he had shaken 
hands, has made a statement in Kash-
mir saying that Abdullah is .. traitor. 
Abdullah is a Pakistani. He has lost 
ground. and he will be losing more 
ground; if GOd willing, he accepts 
the invitation from China. I am sure; 
when he goes back t.o Kashmir, he 
.....,n be lynched by the people of 
Kashmir. This Government need not 
do anything .. bout it. because the 
people know their mind, the people 

know their affinity with this coun-
try. 

So far as Pakistan is concerned, let 
us understand its background. Paki-
stan is the creation of British diplo-
macy for their own sphere of influ-
ence, a thorn in our body-politic. 

Shri Kapur Singh: Did we have 
nothing to do with it? 

Shrimatl Renoka Ray (MaIda): We 
did not want it. 

Shri Barish Chandra Mathur: What 
We want will come about. not because 
we are doing anything, but because 
Pakistan is going the wrong way. It 
will liquid'ate itself. Very so()n, 
sooner than our friends expect. 

Shri Bem Baroa: What a prophecy?, 

Shri Barish Chandra Mathur: Paki-
stan was goini belligerent. Pakistan 
has pacts. It was found very h':lndy 
by the USA for projecting its foreign 
ti~d . military policy. So it entered into. 
pacts with Pakistan. Pakistan i, now 
flirting with Ch ina, making friends 
with China and Indonesia. I do not 

. know; I simply wonder whther the 
USA has taken (his ~tlitude of Paki-
stan seriously or there is something 
much deeper below it. Why has the 
USA not taken Pakistan's flirtation 
with China seriously? The United 
States had stopped its aid. even eco-
nomic aid, to various other countries, 
but why has USA not pulled the' 
strings so far as Pakistan i3 con-
cerned? Economic as well as millilary 
aid continues to flow to Pakistan all 
the time. but thaI is the affair of 
USA. and I will not go further into 
it. But I would certainly like to warn 
Our Government to take Pakistan 
seriously ...... to e~ect trouble from 
them. We are 'more thoan a match for 
Pakistan. and it will be the Doomsday 
for Pakistan when it attacks India. 
I have not the least doubf about it,. 
but We must be prepared for it. 

I pass on to China. So far es China 
is concerned. I think it Is time we-
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said these Colombo proposals are dead 
in letter and dead in spirit. 

Shri Nath Pai: Say it twice. Repeat 
it. 

Shrl Barish Chandra Mathur: Shri 
T. T. Krishnamachari, when he atten-
ded the last Commonwealth confer-
ence said so. When I put a question 
to the Dt!fence Minister here asking 
whether the massing of troops by 
China, whether the making of prepa-
rations by belligerent China, was not 
against the ~lombo proposals in 
letter and spirit, and whether he did 
not think that the Colombo proposals 
were dead far all purposes, the Def-
ence Minister said "yes". I want the 
Government to say so now. What is 
the USe of our thinking about and 
talking about peace with China. I 
said on the floor of the House that 
this withdrawal of the Chinese forces 
and this ceast-fire was far more dan-
gerous. Let us not forget that China 
wants to hurt our cause much more 
by its withdrawal than it had done 
by mounting a regular aggression on 
this country. If We do not take note 
of it, we will certainly suffer very 
much for it. 

What is the Chinese strategy in 
Vietnam? It is not coming out openly 
'find fighting. This very China was 
calling the USA a paper tiger. What 
has happened? Why is it not facing 
the paper tiger? China was telling 
Russia that she shOUld not have with-
drawn from Cuba, that she should not 
have cared for USA ras it was only 
a paper tiger. Now, China is not facing 
that paper tiger in Vietnam. What 
I say is that they will do the same 
thing that they are doing in Vietnam, 
which they have done to a great 
i!xtent in Burm"" and therefore, I con-
gratulate this Government on taking 
a bold step in that particular direc-
tion, trying to take every step to see 
that there are no saboteurs here who 
are permitted freedom. 

For anybody to say that this Gov-
ernment does not take decision, is not 

alert, is not right. How does this fit 
1n with its performance, with its decl-
~ions. We knew very well that this 
decision regarding the Left Commu-
nists being clapped in jail was going 
to be disastrous for Us in the electiona 
in Kerala, and the Home Minister 
made that statement, and he was 
aware of it. It takes a little time for 
people to grasp -and understand the 
implications of the situation. or 
cource, if the Congress was anxious 
to form a Government, they could 
have joined hands with the Kerala 
Congress and formed a Government, 
but it is not hankering after that. 
They did take proper action, and 
they took th-at action in the best inte-
rests of this country. 

OUr Prime Minister will be going 
abroad, ,and I am very happy that he 
has selected USSR to be the first 
country to visit.. I WOuld not like to 
bracket Chin-a and USSR together, 
even though it may be very much to 
the dislike of my hon. friend who 
initiated the debate. Even when 
China attacked us and passions were 
running very high Qgainst all the 
Communist countries, I said that must 
be discreet in our observations against 
USSR. The USSR has given ample 
proof of it by very wisely moving in 
the matter step by step B'nd 'giving-
substantial assistance and help. There 
is a great psychological impact of that 
assitance and that help. Theerfore, 
let not bracket them together. 

I would then, 11\ conclusion, Mr. 
Deputy-Speaker urge on the hon. 
Foreign Minister not to be rigid in 
what said yesterday. It is time that 
he reorganised the EA Ministry. Pre-
viously, it was entirely different. 
Prime Minister Nehru was the exter-
nal affairs· everything initiated from 
him. He 'sent notes down; he wu 
external affairs; he was every thin$!o 
Now, notes come up from below and 
t.hat is becoming routine work; that 
also results in certain delays in re-
gard to quick reactions which are of 
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very great importance. There is also 
need todoay to send the right type of 
people to the right places in our 
foreign embassies. I raised this ques-
iion yesterday. You have cateiorised 
Qur missions as A, B, C, D and E 
according to comforts. That is not 
correct. We must send our senior 
and proper people where our national 
interests demands. 

There was another question about 
·those people who are in the fOl'e~gn 
service, those people who 'are taken 
from outside the services, from the 
political life of the country. I think 
there has been some misunderstandini: 
about it. I had taken statistics from 
all the countries. In our country it 
is less than thirty per cent people 
working as heads of missions who are 
taken from public life. In the United 
States, it is more than forty per cent. 
I do not say that it nee'd be here forty 
per cent or 35 per cent Or that it 
should be ret'ained at thirty per cent 
but it is necessary that we select the 
right people who will be able to 
understand and inject the aspirations 
and ideolo~:; of this cour.b'y who 
will be able to represent this country 
in a proper manner abroad. That IS 
very necessary and I do hope the hon. 
Minister will take due note of it and 
give proper consideration to this mat-
ter. Thank you very mudh, Sir. 

'iTo '(~ ~,,)~~ \II')f~1fT '(~T
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lf~~, ~~ 'fi1I' ~ ~ ? 
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18.06 hrs. 

AHREST OF MEMBER 

SHRI DASARATHA DEn 

Mr. Deputy-Speaker: I have to 
inform the House that the Speaker 
has received the following telegram, 
dated the 31st March, 1965, f!'Om the 
Administrator, Tripul'a:-

"I have the hOllour to inform you 
that I have found it my duty in ex-
ercise of the powers under Rule 
30 of the Defence of India Rules, 
J 962, read with sub-rule (11) of 
Rule 2 of the oaforesaid Rules and 
all other powers enabling me in 
that behalf to direct that Shr1 
Dasaratha Deb, Member, Lok 
Sabha, be detained until further 
orders, with a view to preventing 
him frO'm ading in any 'manner 
prejudicial to the defence of IndilJ 
and civil defence, the public 
safety, the maintenance of public 

order, India's relations with fore-
ign powers, the maintenance of 
peaceful conditions in Tripura anCl 
the maintenance of supplies and 




